
THE HIGH COURTOF MA

No HCMtu-3/76-Estt(iv)/
from 22"d December, 2018 to

During the vacation period, there will be 2 (two) Single
on 29th December, 2018 (Saturday) and 8th January, 2019 (T

The Hon'ble Chief Justice has been pleased to r:on

of Hon'ble Mr. Justice Kh. Nobin Singh on 29h
and Hon'ble Mr. Justice Lanusungkum Jamir on ilth Jan

Filing of urgent matter pertaining to
on 28th December,2018 (Friday) and on
10:30 a.m to 2:30 p.m. for the above mentioned dates

The office will remain open on 28th & 29th D,acembe
January, 2019 from 10 a.m. to 4.30 p.m.

Endt. No. HCMN-3n6-Estt(iv)/ Q.6 S1S- 6lt
Copy to :-

1. The AdvocateGeneral, Manipur.
2. The Govt. Advocates, Governmentof Manipur
3. The Registrar General, High Court of
4. The Secretary, All Manipur Bar Association, lmphal
5. The Secretary, High Court Bar Association, Manipur.
6. The Jt. Registrar(Admn.PM&P), High Court of Manipur
7. The Deputy Registrar (Judl.)/ (Acs./P)/ (Admn.), High Court of
B. Ihe Assisfant Registrars / LRO/ Sr. Gr. Stenographer:;, High
9. The Principal Secretary to Hon'ble the Chief Justice, High Court

10. The P.S. to Hon'ble Mr. Justice Lanusungkum Jamir.
11. The P.S. to Hon'ble Mr. Justice Kh. Nobin Singh.
12. IhePS. to Registrar General, High Court of Manipur.
13. Ihe P S. to Registrar (Judl ), High Courl of Manipur.
14. The Director, Doordarshan Kendra, lmphal.

- for favour of wide announcement in the lVews /tems.
The Director, I nformation & Public Relations, I mphal.
- one spare copy for favour of wlde publicity in the New,s ltem
Ihe Asslsfant News Editor, A.l.R., lmphal.
- for favour of wide announcement in the News ltem.
The News Editor, ISTV, lmphal.
- for favour of wide announcement in tha News ftem.
The System Analyst, High Courl of Manipur.
- he Is reguested to upload the above notificalion in the offtcial
The Computer Programmer, High Court of Manipur.
All Superintendets/ COs/ Stamp Repofter/ Protocol Oft'icer, High
All Court Masters, High Court of Manipur.

19.

20.
21.

22.

15.

16.

17.

Guard File/ Order BooA Notice Board/ Concerned

of Manipur.
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NOTIFICATION
lmphal, the '17th December, i>-018

The High Courlof willremain closed
11th January,2019 on account WinterVacation.

Vacation Courts

)

the Vacation Courts
2018 at 10:30 a.m.
',2019 at 2:00 p.m.

and cri nal will be allowed
TthJanuary,2 19 (Monday) from

f Vacation Court.

2018 and 7th & Bth

order etc.

( PH, S'NGH /
REGI N.

lmphal, 1 December,2018

of Manipur
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